CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
NEW DELHI

PRINCIPAL BENCH - COURT NO. - 1II

Service Tax Appeal No. 51952 of 2024

[Arising out of Order-in-Appeal No. 459-460 (AK)ST/JPR/2024 dated 22.07.2024
passed by the Commissioner of Central Excise & CGST (Appeals), Jaipur]

M/s. Hari Narayan Khandelwal ...Appellant
A-2, Koolwal Bhawan,
Janta Colony Jaipur

VERSUS

Commissioner of Central Excise

& Service Tax, Jaipur ...Respondent
NCR Building, Statue Circle,

Jaipur, Rajasthan - 302005

APPEARANCE:

Shri Bipin Garg and Ms. J. Kainaat, Advocates for the Appellant

Shri V.]J. Saharan and Shri S.K. Roy Authorized Representatives for the
Respondent

CORAM:
HON’BLE MR. ASHOK JINDAL, MEMBER (JUDICIAL)

DATE OF HEARING: 24.09.2025
DATE OF DECISION: 11.11.2025

ASHOK JINDAL
Appeal allowed. For order, see order of date passed in

Service Tax Appeal No. 51910 of 2024.

(ASHOK JINDAL)
MEMBER (JUDICIAL)
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